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Nuclear Power Plant Sites

+237. Shri D, C. Sharma: Will the
Prime Minister be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1425-1, on the 6th December,
1961 and state:

(a) whether the report of the Ex-
pert Committee appointed to select
gites for the nuclear power plant in
north India has submitted its repors
%0 the Department of Atomic Energy;

(b) whether it has been considered;
and
(c) if so, the result thereof?

The Deputy Minister of External
Affairg (Shrimatt Lakshmi Menon):
(a) Yes.

(b) and (c). The report is under
eonsideration and a decision in  the
matter will be taken shortly.
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Export of Manganese to USA. %

#239. Shri Morarka: Will the Minis-
ter of Commerce and Industry be
pleased to etate:

(a) whether the exports of our
manganese to U.S.A. have received a
set-back due to U.S.A. seeking its
requirements from South Americs;
and
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(b) it so, what action Government
propose to take to avert this situation?

The Minister of Commerce
Kanungo): (a) Yes, Sir.

(Shri

(b) A statement indicating the meas-
ures taken to step-up export of mang-
anese are is placed on the Table of
the House, [See Appendix II, an-
nexure No. 19].

Sample Survey by Indian Tea Board

*241. Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that the
Indian Tea Board has of late conduct-
ed a sample survey in Lonavala to
determine the per capita consumption
of tea with particular reference to
the socio-economic condition among a
number of families selected at
random;

(b) if so, when the survey was com-
pleted; and

(c) with what results?

The Minister of Commerce (Shri
Kanungo): (a) The survey in Lonavala
undertaken by the Board is still in
progress,

(b) and (c). Do not arise.

E.C.AFE Moeeting at Bangkok

*243. Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that a meet-
ing of trade experts of ECAFE coun-
tries was held at Bangkok in January-
February, 1962;

(b) if so, whether it discussed the
subject of international commercial
arbitration; and

(o) with what result?
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The Minister of Commerce (Shri
Kanungo): (a) to (c). The first session
of the Working Party of Experts on
Commercial Arbitration was convened
By the ECAFE in Bangkok from 11th
%0 17th January, 1962 It reviewed the
present position regarding Commercial
Arbitration in the various ECAFE
counfries and made a number of re-
commendations on settlement of com-
mercial disputes through arbitration
and conciliation. Copy of the Report
of the Working Party (ECAFE Dec.
No. E|CN.II|Trade[L. 51) is available
in the Parliament Library.

Small Scale Industries

*244. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether a suggestion for set-
ting up an Export Promotion Organi-
sation for small scale industries has
been received by Government from
the Federation of Associations of
Small Industries of India;

(b) whether it has been congidered;
and

(c) if so, the result thereof?

The Minister of Indastry (Shri
Manubbaj Shah): (a) Yes, Sir.

(b) and (c). The suggestion is being
considered. In the meanwhile, the
State Trading Corporation have in-
troduced a scheme for ‘Export Aid for
Small Industries’ which would inter
alia cover the suggestions of the Fed-
eration. The essentizcl features of the
scheme are to foster direct business re-
lationship between Indian manufac-
turers and foreign imparters. Speci-
fically the S.T.C. will provide aid in
presentation, credit facilities, sampling,
documentation, shipping etc.
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Export of Ootton Textiles and Jute
Goods

*246 Shri Morarka:
" °\_ Shri Bibhumti Misghra:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the export of cotton
textiles and jute goods have decreased
during the year 1061; and

(b) if so, the reasons for the same
and the action contemplated to arrest
this fall?

The Minister of Commerce (Shri
Kanungo): (a) and (b). A
statement is laid on the Table of the
House. [See Appendix II, annexure
No. 20].





